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plants, especially in Gujarat and Rajasthan; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL RE-
SEARCH AND EDUCATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI HARI 
KRISHNA SHAS1RI): (a) Yes, Sir. A proc-
ess for enrichment of low value feeds like 
straws has been developed. The process 
consists of treatment of feeds by ammonia-
tion process using urea. 

(b) Only a few tonnes has been proc-
essed by the method on pilot scale by the 
G.B.Pant University of Agriculture & Tech-
nology and National Dairy Research Insti-
tute, Kamal. Considerable quantities have 
been processed in Maharashtra and Gujarat 
by Bhartiya Agro-Industries Foundation. 

(c) Yes, Sir. 

(d) Through an agreement maize is 
proposed to be donated by USA to India. Out 
of this, 75,000 tonnes will be given to Na-
tional Agricultural Cooperative Marketing 
Federation of tndia ltd. and-25,000 tonnes to 
National Dairy Development Board. The 
buk of the maize will be distributed through 
the Government sponsored organizations 
and cooperatives. The maize received by 
the National Dairy Development Bo'ard will 
be essentially for the manufacture of cat-
tlaleed under operation flood. 

European Parliament Report on Milk 
. Products 

10174. SHRI P.R. KUMARAMANGA-
lAM: Will the Minister of AGRICULTURE be 
RJeasad to state: 

(a) whether the European Parliament in 
one of is reports for 1986-87 has stated that 
instead of mik products they were prepared 

to offer cash grant to enable India to pur-
chase milk products under EEC Pro-
gramme; and 

(b) if so, the action taken by Govem-
ment in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAl 
YADAV): (a) and (b). The European Eco-
nomic Community (EEC) have agreed to 
provide 75,000 M. T. of Skim Powder and 
25,000 M.T. of Butter oil as food aid for 
implementation of Operation Flood III. The 
Financing Protocol signed between EEC 
and India provides for financial substitution 
to Food Aid in certain situation. 

Supply of Fertilizers to Orissa 

10175. SHRI SOMNATH RATH: Will 
the Minister of AGRICULTURE be pleased 
to state the factories supplying fertilizers to 
Orissa and the quantity of fertilizers supplied 
during the last three years, year-wise? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICUL TURE(SHRI SHYAM lAL 
YADAV): The names of factories and fertil-
iser handling ·agencies supplying fertilisers 
to Orissa is given below:-

I. Indigenous fertilisers: 

1. Coromandal Fertilisers. 

2. Fertiliser Corporation of India. 

3. Hindustan Fertilizer Corporation. 

4. Indian Farmers & Fertilizer 
Cooperative. 

5. Steal Authority of India Umited. 
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6. Paradeep Phosphates Limited. 

7. BEC Fertilizers. 

8. The Dharamsi Morarji Chemical 
Company Limited. 

9. East Coast Fertilizers. 

10. Pyrites & Phosphates Company 
Limited. 

, 1. West Bengal Mineral Development 
Corporation. 

II. Imported fertilisers: 

1. Indian Potash Limited. 

2. Hlndustan Fertiliser Corporation. 

3. Fertilizer Corporation of India. 

4. NagarJuna Fertilizers Limited 

The quantity of fertilizers supplied 
by the above suppliers dunng the last three 
years is given below:-

('000 tonnes N + P + K) 

Year Fertilizer supplied 

1985-86 114.55 

1986-87 162.75 

1987-88 199.59 

Guidelines for Setting Up of State 
Farming Corporations 

10177. PROF.MADHU DANDAVATE: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(8) whether Union Government have 
issued any guidelines for the setting up of 

State Farming Corporations in various 
States; 

(b) whether the State Farming Corpora-
tions provide opportunities for employment. 
particularly to weaker sections of the soCiety 
and the landless labour; 

(c) whether Union Government are 
aware that Maharashtra Government pro-
poses to abolish Maharashtra State Farming 
Corporation; and 

(d) if so, whether Union Government 
propose to urge the State Government not to 
abolish the corporation so that the landless 
and weaker sections are not deprived of their 
job opportunities? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY dF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) No. Sir. 

(b) Maharashtra State Farming Corpo-
ration employs about 29,000 workers in 
various categories including seasonal work-
ers. 

(c) No. Sir. 

(d) Does not arise. 

Illegal Activities of Colonisers in Delhi 

10178. SHRI P.M.SAYEED: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether Government are aware that 
some colonisers in Delhi adopt unfair trade 
pradices and cheat the people; 

(b) whether Government propose to 
adopt some statuIOry measures in this re-
gard; 




